S1.H. F1.3001(1)RT.87.F./AfafagFara.f@.3.87./2025-26
HET FogeT Y &S
(TTSTHTST S739747)
I fAgemeT (A1)
feaie : 13.03.2026

RfFa aftax
Ry : & vower w7 aF F wagy vd iary FfEal § 399 AW ¥ A9
-10 (¥56100 - ¥177500) ¥ wiafgfFa (Pred siadia seuswifos wfar
ft ¥) F IR W WEAF AT (TS (FHE-F Toatya) & At (09)
&l F SR |

FOT TeTET I A5 & FAYW Ue HNGEy FAedt F weeed AR (TS &
A (09) we wfafagfFa (Gred ada seowfas afder off &) w W I= swarfaa & 2
9¢ FAT VAT FHE F F TSUAT Haradg §a9 & §l 39 UG & daq ARFH A wR,
graar @ ot 3R IR degan Fefafaa € -

1. Aaa Afgerm &/ TR - a7 AfgFw & T 10 (356100 - T177500/-)

2. U - HGT WER AT ToF WOHRT AT 69 A7 & ar fanafaegreat ar
AT Yo 3JHU HEAHT a7 ofeed A IUSAT AT HY WER Farear a1
e AT Flefeil HISAT & I HOHN -
() (i) St Hor =T a1 omr & afAd 3R X |@gr 9g uia fe g ar
(i) igier Hor @sT a1 {amer # daw Afkaw & ¥ 8 (347600 - ¥151100/-)
# Jyar FAGed # AEfAT IR W AgfFa & geard 3@ Ao A & a¥ &
[ar & o @ ar
(iii) =gl Fqer FsT a1 fAomer & Aqwr ARFH F T 7 (344900 - T142400/-
# 3yar gAged A FEfAd 3R | FgfEa & oA 3@ Ao & S af

#r Far F o @
3. QYA :-
HTNTF

() T Aegar vred fRafdeae & B & Sasicax Bl qur &ras &R
W 3HAeh AT 3yar defeus fAwg & ®9 & Hyar qlem & AYH & §9
A,

el Aegar grea Reafdcae @ 3R # FaeeaR Bl qur A
B TR W R 3Pad svyar dfoow Rwy & & & yar qdem &
ACTA & T H @Y v

fFelr Fear woa Rrafegeg ¥ REr var et @ e G o v
# R AremA & Waeer Bl 3R =ae TR WA dfRad sryar
dwfoas vy & 9 & 3ryar qlien & AT/ & T H g ; AT



o
forelr Aegar greq favafacare ¥ Ry sruar 3G @ e el o v
H 3PN ATTA A Tk Bl 3R F=ae TR W Bl e swEr
dfous fawg & ®9 & 3rvar ol & AegA F T A @ ; AT

fFelr Aegar grca feafecaeg @ B ar et ¥ e e o v &
Fa@ica] Bl aur w=as &R W Bl 3R 3 sfdad sar dwfeus
ffva & T A g 3ryar T 7 A A v 9en F AewH7 F & A 8@ AR
gET HiAard 3ryar dFfeus v & &9 7 81

(i) FET FER T T WERT AT Wcd @bt a1 st @arsear ar afessds
AFeT & 3uspAl a1 faeafdezredt a1 Aegar ged JqauE ar Afdw Fwemsit
#, B & uscraet & 9T I1 ITASA I (TGN HE) AHAR ST |
Bl F IR B & 3Sh F e F A, s g a1 dmfas
wifecd & et a¥ & HepHa ; &1
FET THR AT ToF WERT T FWcd ARG I1 Flefehl Farsr a1 qfeetn
VT F 3urAT a1 eafaezredt a1 AT g Jegaure ar Afdd Fest
#, & 3R 3t & Rewor syar B ar 3Eeh &7 segEue & 3 v @
FHegHa|

G :
()  wfRue #r edt egEd A aPERE R ¥ B B 3 s

# ey Agar ureg &% & 1087 & TR a@ 3eaga foRar g
(i) feogor AR grgor & AT FE & Faw T FETEC IAETT FA
F 3o |

(i)  FG A

IR fAHET & B @ F 3 Hewd S defa F @ FA & § sfafaga

(e st sreqsifas dfaer off ) W gfFa & fav far e ser & o= At

gl |

4. darch &1 e HRA & R Y e Few & dardr fr S dSdr gl
RiFar qega: affearg vd qqall & U9 Fdies vd aMar &7 7 gl 377
Aamere 7 o €| sfasy F, RFaT Hr ufY s adr 8

5. viafgRa # safr sfafagfFa & eft, Ges 300 &7 waR & 390 @
e 3 wetee a1 e & 3w fgfea @ 8% gga uia Rl 3= st areg
e W wfafega (G siadia sousfas d@fder off &) & e § auroad
de af F s a8 el

6. Iy W wfafagfea (Ges siadfa seqafas wfaer o @) o AgfFa & faw
IFAR IG-AAT I wred WA A faw al@ # 56 A A 30w Af
gram|



10.

S, 2010 & (AR da ARFH # T 10 F AT 9T F AT IO AT AT &
mmﬁgﬁa(sqa)mmmwﬁmam

YA F NG e PAURG NO (regerE-l), ¥ s I wad T

SRFTA/HAGOT STy & FHET S FAr @M W T SRy 3T

mﬁmmﬁmmﬁ)mmﬂammﬂm-u)wmm

wmwa%aﬁmﬁ%amﬁsﬁ#mmmgmﬁ:

(i)  wFI Hamf

(i)  wcafaser waAOr 97

(iiy R 10 avf F T HVFN W danT 75 /S afRaar fr Ry
(TfE F% T A& TS 7§ & A ‘YT AT 9T o AT ST AR

(iv)  Tdhar A9 AT 97
(v) Mo 9T ast (2020-21 ¥ 2024-25) & APAR IR SRMQAT (5%

T W HRd WHR & HaX @fHa aur 389 3R & & 3 ganr
Feaiad) |
(viy deIfOIw Iegar w&HoT 97 |
Tl EFAES T WGHAT (Hefereetan-1 T 1l) F @y Aefaf@d 9q W -3
fcemerm (Fra.f), FT voger FX &S, TSTHINT THET, FERT E@ET- 432, gfady
ASS, FaER o Agw ®f3EH, wifa AR, a8 oo - 110003 & fHsa]|

&-A - delhi.dd.ol.hg.admin@incometax.gov.in

S 3mdger wat & Ay affe w1 fsaes Hediws RO / gadar Rae e
HIGWTF FEISTd Holed gl g, 34 W @R agF fRar Swem| Faa a8
3FIcaRt & e 97 NS ¢ O 3% FRATET @RI UG TEUT A & fow
acHIe FAF R ST Fehel 81| 3Mdesd 99 1 A7 9T A & AegA7 § A
GET RS

e ¢ I9car ifaw aRome aIRT @ & &g faemeT & 9GHR TEOT WA A
SHFAIT FROT A AT HT F FEART 7 T R Ahel @ar &, ar 39 38 faemr
# 3 wfafagfFa & v & (03) arar & foe gfaefaa #X fear s

e Wity i 3ifaw QAR | ISR FARR JUT gFaeiadee o H TR #

60 & & iR
T
o
M’s\"

A
(=1 fazae)
39 fore2res(ISTHTST) (FTAT.92.)

’5\7"’2"



F.No.Admn.3001(1)/OLD/Deputation/ADOL/2025-26
Central Board of Direct Taxes
(Official Language Division)
Directorate of Income Tax (HRD)

Date: 13.03.2026

Vacancy Circular

Subject:- Filling up nine (09) posts of Assistant Director (Official Language) (Group-
‘A” Gazetted) in the subordinate Offices under Central Board of Direct
Taxes in Level-10 of the Pay Matrix (Z 56100-177500) on deputation basis
(Including short term contract)

It is proposed to fill up the 09 posts of Assistant Director (Official Language) on deputation
basis (Including short term contract) in the Attached and Subordinate offices of Central Board of
Direct Taxes. These posts belong to General Central Services Group ‘A’ Gazetted Non
Ministerial Cadre. The level of pay matrix, eligibility condition and required qualification for
the post are given as under:-

1. Level of pay matrix . Level 10 in pay matrix (¥56100 - ¥177500/-)

2. Eligibility : The following officers under Central Government or State
Governments or Union territories or Universities or recognised research
institutions or public sector undertakings or semi-Government or autonomous or
statutory organisations are eligible to apply for the post:-

(@) (i) Holding analogous posts on regular basis in the parent cadre or

Department; or

(i) With two years’ service in the grade rendered after appointment thereto
on a regular basis in level 8 of pay matrix or equivalent in the parent
cadre or department; or

(iii)  With three years’ service in the grade rendered after appointment
thereto on a regular basis in the level 7 of pay matrix or equivalent in
the parent cadre or department.

3. Qualification :-
Essential :

i) Master's degree of a recognised University in Hindi with English as a
compulsory or elective subject or as the medium of examination at degree
level; or
Master's degree of a recognised University in English with Hindi as a
compulsory or elective subject or as the medium of examination at degree
level; or
Master’s degree of a recognised University in any subject other than Hindi or
English, with Hindi Medium and English as a compulsory or elective subject
or as the medium of examination at degree level; or
Master's degree of a recognised University in any subject other than Hindi or
English, with English medium and Hindi as a compulsory or elective subject
or as the medium of examination at degree level; or



2.

Master’'s degree of a recognised University in any subject other than Hindi or
English, with Hindi and English as compulsory or elective subjects or either
of the two as a medium of examination and the other as a compulsory or
elective subject at degree level.

i) Three years' experience of using or applying terminology (terminological
work) in Hindi and translation work from English to Hindi or vice-versa,
preferably of technical or scientific literature under Central Government or
State Government or autonomous bodies or statutory organisations or
public sector undertakings or Universities or recognised research or

educational institutions; or

Three years' experience of teaching in Hindi and English or research in
Hindi or English under Central Government or State Governments or
Autonomous bodies or statutory organisations or public sector
undertakings or Universities or recognised research or educational
institutions.

Desirable:

i)  Studied one of the languages other than Hindi included in the Eighth
Schedule to the Constitution at 10t level from a recognised Board.

i) Experience of organising Hindi classes or workshops for noting and
drafting.

iii) Computer Literacy.

The officers of Income Tax department in the feeder cadre who are in the
direct line of promotion shall not be eligible for consideration for
appointment on deputation (including short term contract).

Place of posting: May be posted to any office of Income Tax in India.
Vacancies are mainly in Tamil Nadu & Puducherry region, Karnataka & Goa
region. Vacancies are also available in Vishakhapatnam, Indore, Faridabad,
Jammu, Kozhikode, Mumbai, Kolhapur and Aurangabad. The vacancy status
may be changed in future.

Period of deputation: The period of deputation (including short term contract)
including period of deputation (including short term contract) in another ex-cadre
post held immediately preceding this appointment in the same or some other
organisation or department of the Central Government shall ordinarily not to
exceed three years.

Age Limit: The maximum age limit for appointment by deputation (including
short term contract) shall be not exceeding 56 years as on the closing date of
receipt of applications.

The persons appointed will be treated on deputation and will have the option
either to draw pay in level 10 of pay matrix or his grade pay plus deputation
(duty) allowance in term of GOI, Department of Personnel & Training OM F.No.
6/8/2009-Estt.(Pay Il), dated 17" June, 2010.



10.

3

Candidate has to fill the application in the prescribed proforma (Annexure-l) and
submit ft to their Cadre Controlling Authority/Forwarding Authority. CCA/FA may
ascertain to forward the application (in duplicate) with the certificate in
prescribed proforma (Annexure-I1) along with the following documents :

(i) Cadre Clearance (CC)
(ii) Integrity certificate (IC)

(iii) List of major/minor penalties (MMP) imposed if any, on the official during the last 10
years (if no penalty has been imposed a 'Nil' certificate should be enclosed)

(iv) Vigilance clearance (VC) certificate

(v) Attested photocopies of the APARs for the last five years (2020-21 to 2024-25)
(attested on each page by an officer not below the rank of an Under Secretary to the
Govt. of India).

(vi) Proof of educational Qualifications

All documents along with proforma (Annexure-I and Il) to be forwarded by
the Cadre Controlling Authority/Forwarding Authority to the following address:-

Directorate of Income Tax (HRD), Central Board of Direct Taxes, Official
Language Division, Room Number 432, 2" Floor, Jawahar Lal Nehru Stadium,
Pragati Vihar, New Delhi — 110 003. E-mail-delhi.dd.ol.hg.admin@incometax.gov.in

The applications not accompanied with necessary documents viz. the APARs,
Vigilance Clearance etc. will not be entertained. The applications of only those
candidates are to be forwarded, who could be relieved for joining immediately.

Advance copy of the application can be sent by mail.

If any candidate fails to join or withdraw the nomination on finalization of his/her
name either on personal grounds or refusal of the cadre to relieve him will be
debarred for three (03) years for further deputation to this department.

Last date of receipt of applications: within 60 days from the date of publication of
the advertisement in the Rozgar Samachar and Employment News.

/)
Z}ﬁ@é&\’ﬂo

(Nutan Siyon)
Deputy Director (OL)(Hgrs.Admn.)
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Annexure-|

BIO-DATA/ CURRICULUM VITAE PROFORMA

1.  Name and Address (in Block Letters)

Mobile Number
Email ID
2. Date of Birth (in Christian era)

3. i) Date of entry into service

ii) Date of retirement under Central/State
Govemment Rules

4. Educational Qualifications

8. Whether Educational and other qualifications
required for the post are satisfied. (If any
qualification has been treated as equivalent to the
one prescribed in the Rules, state the authority
for the same)

Qualifications/ Experience  required as Qualifications /experience possessed by the
mentioned in the advertisement/ vacancy circular officer

Essential Essential

A) Qualification A) Qualification

B) Experience B) Experience

Desirable : Desirable

A) Qualification A) Qualification

B) Experience B) Experience

51 Note : This column needs to be amplified to indicate Essential and Desirable Qualifications as
mentioned in the RRs by the Administrative Ministry / Department / Office at the time of
issue of Circular and issue of Advertisement in the Employment News.

5.2 In the case of Degree and Post Graduate Qualifications Elective / main subjects and subsidiary
subjects may be indicated by the candidate.

6. Please state clearly whether in the light of
entries made by you above, you meet the requisite
Essential Qualifications and work experience of the
post.

7. Details of Employment, in chronological order. Enclose a separate sheet duly authenticated
by your signature, if the space below is insufficient.

Office/ Post held on from to "Pay Band and Grade | Nature of Dutie_s .(in

Institution regular basis Pay / Pay Scale of | details) highllghtlng
the post held on | experience required for

regular basis the post applied for

‘Important : Pay-band and Grade Pay granted under ACP / MACP are personal to the officer and
therefore, should not be mentioned. Only Pay Band and Grade Pay / Pay scale of the post held on regular
basis to be mentioned. Details of ACP / MACP with present Pay Band and Grade Pay where such benefits
have been drawn by the Candidate, may be indicated as below ;



Office / Pay, Pay Band, and Grade Pay drawn From

Institution under ACP / MACP Scheme

To

8. Nature of present
employment i.e. ad-hoc or
temporary or Quasi-Permanent
or Permanent

9. In case the present
employment is held on
deputation / contract basis,
lease state -

a) The date of initial | b) Period

appointment appointment

of | ¢) Name of
on | the parent office

deputation / contract | / organization to

which the
applicant
belongs.

d) Name of the post
and Pay of the post held
in substantive capacity in
the parent organisation

9.1 Note : In case of Officers already on deputation, the applications of
such officers should be forwarded by the parent cadre / Department along
with Cadre Clearance, Vigilance Clearance and Integrity certificate.

9.2 Note : Information under Column 9 (c) & (d) above must be given
in all cases where a person is holding a post on deputation outside the
cadre / organization but still maintaining a lien in his parent cadre /

organisation

10. If any post held on Deputation in the
past by the applicant, date of return from the
last deputation and other details.

11. Additional details about present

employment:
Please state whether working under (indicate

the name of your employer against the
relevant column)

a) Central Government

b) State Government

¢) Autonomous Organization

d) Government Undertaking

e) Universities

f) Others
12. Please state whether you are
working in the same Department and are in

the feeder grade or feeder to feeder grade.

13. Are you in Revised Scale of Pay? If
yes, give the date from which the revision
took place and also indicate the pre-revised

scale

14. Total emoluments per month now drawn

Basis Pay in the PB

Grade Pay

Total Emoluments




15. i
Pay-scallgscat;ee t:\aetea;:phclant be!ongs to an Organisation which is not following the Central Government
s ey ; St salary slip issued by the Organisation showing the following details may be
Basic Pay with Scale of Pay and rate of Dearness Pay / interim Total emoluments

Increment relief / other Allowances
etc., (with break-up details)

16. A (Additional Information, if any,
relevant to the post you applied for in support
of your suitability for the post.

(This among other things may provide
information with regard to (i) additional
academic qualifications (ii) professional
training and (iii) work experience over and
above prescribed in the Vacancy
Circular/Advertisement)

(Note: Enclose a separate sheet, if the
space is insufficient)

16.B) Achievements:

The candidates are requested to indicate
information with regard to ;

i. Research publications and reports and
special projects

i. Awards / Scholarships / Official
Appreciation

iii. Affiliation with the professional bodies /
institutions / societies and ;

iv. Patents registered in own name or
achieved for the organization

v. Any research / innovative measure
involving official recognition

vi. Any other information.

(Note : Enclose a separate sheet if the

space is insufficient)

17. Please state whether you are applying for
deputation (ISTC)

# (Candidates of non-Government
Organizations are eligible only for Short Term
Contract).

# (The option of ‘STC’ / ‘Absorption’ / ‘Re-
employment’ are available only if the
vacancy circular specially mentioned
recruitment by “STC" or “Absorption” or “Re-
employment”).

18. Whether belongs to SC/ST
| have carefully gone through the vacancy circular / advertisement and | am well aware that the

information furnished in the Curriculum Vitae duly supported by the documents in respect of Essential
Qualification / Work Experience submitted by me will also be assessed by the Selection Committee at the
time of selection for the post. The information / details provided by me are correct and true to the best of
my knowledge and no material fact having a bearing on my selection has been suppressed / withheld.

(Signature of the candidate)

AAATESS.. . oiviisrosssseasssssssmrssisassonsss



Annexure-ll

CERTIFICATION BY THE EMPLOYER / CADRE CONTROLLING AUTHORITY

The information / details provided in the above application by the applicant are true and corrept as
per the facts available on records. He / She possesses educational qualifications and experience
mentioned in the vacancy Circular. If selected, he / she will be relieved immediately.

2. Also certified that:

i) There is no vigilance or disciplinary case pending / contemplated against
Shri/Smt. ...................

ii) His / Her integrity is certified.

iii) His / Her CR Dossier in original is enclosed / photocopies of the ACRs for the last 5 years
duly attested by an officer of the rank of Under Secretary of the Govt. of India or above are
enclosed.

iv) No major / minor penalty has been imposed on him / her during the last 10 years Or A list

of major / minor penalties imposed on him / her during the last 10 years is enclosed. (as
the case may be)

Countersigned

(Employer / Cadre Controlling Authority with Seal)
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